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Central Administrative Tribunal
Pi i l iuipal Bench

W  O-A. 1085/2000
New Delhi, this the day of 2nd November, 2001.

uSr'hJ® p-^-Adige. Vice-Chairman(A)Hon ble Dr.A Vedavalli, Member(J)

Mukesh Kumar
S/o Shri Mukhtiar Singh,
R/o Village & P.O.Bhaproda,
District Jhajjar, Haryana-1 24503
(By advocate: Shri Sama Singh) ■ ■ .MMPl .can

^ ^
* OI ouo

government of National Capital Territory
*" De 1 hi .u i

Secratary, 5-Sham. Nath Karg,
Del hi-1 10054.

2. The Chairman,

Subordinats Service Selection Board,
V?'"I'i Beiiand Karkardooma Courts,

Area, Viswas Nagar,
ohahuara, Delhi-110032.

3. The Director of Education,
D^'^ectorate of Education,

National Capital Territory of Delhi
v^ld Secretariat, Delhi. nil' ... .

(By advocate: Shri Vijay Pandita) ■ • ■ rxaspundenos.

ORDER(Oral)

By Shri S.R.Adiga, Vice-Chairman(A)

In this OA, applicant has sought a direction to
the Chai,-man, Delhi Subordinate Service Selection Board
(Respondent ,No.2) to specif ical ly send and confirm his
name for appointment as TGT (Social Science) to the
Directorate of Education (Respondent No.3); and to issue
Him appointment letter for the post of TGT (Social
Sci enoe).

applicant's cunsel shri Sama Singh
and counsel for Respondent Nos. 1 & 2 w,- ■

*  ® ^ j 01M i V1 j ay
Pandita.

y

is no. cSi,icd that applicant's name is at SI,
21 in the list of 64 selected candidates whose names

were recommended by the O'-t,or vno Ooeo (Respondent No,2) for
appointment of TGT (Social Science, and this slot belongs
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to general category. From Respondents' reply
furohe, clear that at the time declaration of results a

W visually handicapped candidate was appointed from the
seneral category against that slot, as a result of which
applicant could not bs appointed.

^  tn^-ms us that applicant■a. ^ since been appointed as TGT (Social Science)
-.^OOu. ni.. grievance now is that he should be

.-anted notional pno.otion .no. the date his i..ediate
.-nor in the select list was appointed.

None has appeared on behal. of Respondent No 3
Director Of Education) to contest this olaim.

bnder the circumstances, we dispose of this OA

7'/ T"''" Claimc  appnoant for granting him notional promotion as TGT
(Social Science) with effect from the u- • .

m uno uate his junior ws
appointed bv = .j a. • ,p^osiny a detailed -i

'  ̂ueoaFsiny and reasonedwt del Tn accordance with -I'l-" ^
instructiohs withintnree months from the date of receipt rf -

reuBipt of a copy of this
•^rcier,

7  - T ^ii any grievance still surv' -'a- -f-u
thereafter it will-  to applicant to challenge the same through

appropi late originala  Id I pruueedings in .
^  ̂ atatuo, uance with law,

I I advised.

disposed of accnr,'i-"-T..atatuurd my ,y. f.go costS .

(Dr.
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ember (j)

Vice Chairman 'a)( S.R. Adic/el


